SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
(U eder Regtdatioss 14 0f the Insolvency and Bankrgpta Board of India (1 vluntary iquidation Regreiations. 201 7)

For the attention of the Stakeholders of Selectron Systems Private Limited

[ 1. Name of Corporate Person Selectron Systems Private Limited

2. Date of [ncorporation July 19, 2013 n

3. | Authority under which corporate person | Registrar of Companies, National Capital Territory of
i incorporated/ registered Delhi and Haryana

4, Corporate Identity Number/ Limited U31501HR2013ETCD49874
Liability Identity Number of corporate
person

5. Address of the registered office and Times Square, 4th Floor B-Block, Sushant Lok- 1
prucipal office (if any) of corporate Gurgaon, Haryana- 122002, India
person

6. Liquidation commencement date of Apnl 23,2018
corporate person |

A Narne, address, e-mail address, telephone Name Mr. Himanshu Srivastava
1rilun‘lber and the registration number of the | Address ASA and Associates LLP

quidator

Times Square, 4th Floor, Block B,
Sushant Lok Phase-I, Gurugram,-

122001, Haryana
Telephone No. 91 124 4333 143
Mobile No. 9198104 42472
e-mail id himanshu.srivastava@asa.in
IP Registravion  IBBI/IPA-001/IP-P00163/2017-
Number 18/10332

8. Last date for submussion of claims May 23, 2018

Notice is hereby given that the Selectron Systems Private Limited has commenced voluntary liquidation on April
23,2018,

The stakeholders of Selectron Systems Private Limited are hereby called upon to submut a proof of their claims, on
or before May 23, 2018 to the liquidator at the address mentioned aganst item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or electronic means.

Submission of false or misleading proofs of claims shall actract penalties. H|mar|]_si23i dS ar::;?Stava

| No. | BBIPA-001/IP-P00163/2017-18/10332

~Himanshu Srivastava

Date: April 23, 2018
Place: Gurgaon



